
From,

Krishna Swaroop Dhar Dwivedi, H.J.S.,
I/c Joint Registrar (J) (Services),
High Court of Judicature at
Allahabad.

To,

The Director,
Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomti Nagar,

     Lucknow.

No.       644/Admin.(Services)/2022  Dated: Allahabad: December 01, 2022

Subject:- Regarding   nomination of   Judicial Officers of U.P., for participation in  
40 hours MCPC Mediation training at JTRI, UP, Lucknow. 

Sir,
With  reference to  your  letter  no.  40hrs.  Med.  Trg.  /JTRI-2022-1813 dated

30.11.2022 on the above noted subject, I am directed to inform you that the Hon’ble

Court has been pleased to nominate the Judicial Officers whose names are mentioned in

enclosed lists-A, B, C & D for participation in 40 hours MCPC Mediation Training at JTRI,

UP, Lucknow in the schedules as mentioned in the said lists.

I am,  therefore,  to  request  you  to  kindly  take  necessary  action

accordingly.

Yours sincerely,

Encl.: As Above. sd/-
I/c Joint Registrar (J) (Services)

No.    644(i)/Admin.(Services)/2022    Allahabad: December 01, 2022.

Copy forwarded for information and necessary action to:-

1. The Principal Secretary (Law) & L.R., Government of U.P., Lucknow.

2. All the concerned District Judges/Principal Judges, Family Courts of U.P. with the

request to kindly inform the Officers concerned accordingly.

3. Sri  Sanjay Singh-I,  Member  Secretary,  UP  State  Legal  Services  Authority,

Lucknow  with  the  request  to  kindly  attend  the  aforementioned  training

programme at  JTRI,  Lucknow from  12-16  December,  2022  and direct  the

Officers  working  under  his  administrative  control  (at  UPSLSA,  Lucknow) to

attend  the  same in  the  schedules  in  which  they  have been  nominated  for

participation.

4. The Joint Registrar (J) Computer, High Court, Allahabad. 

         
Encl.: As Above.

     sd/-
            Deputy Registrar (Services)



List-“A”
40hrs MCPC Mediation training for Judicial Officers of U.P., 

at JTRI, UP, Lucknow.
Duration: 05.12.2022 to 09.12.2022

Sl. No. Name Designation Place of Posting

1. Smt.Vidhi Singhal Addl. Civil Judge (Junior Div.) Aligarh
2. Smt. Asifa Rana Judge Small Causes Court Aligarh
3. Smt. Rashmi Singh Addl. Principal Judge, Family 

Court
Allahabad

4. Smt. Nisha Jha A.D.J. (FTC) Allahabad
5. Smt. Mehar Jahan Judicial Magistrate Auraiya
6. Sushri Anita Addl. Chief Judicial Magistrate Azamgarh
7. Sushri Madhuri Yadav Civil Judge (Junior Div.)(FTC) Agra
8. Smt. Anshu Shukla Secretary, DLSA Ambedkar Nagar 
9. Sushri Priyanka Civil Judge (Senior Div.)(FTC) Badaun
10. Smt. Preetimala 

Chaturvedi
Civil Judge (Senior Div.)

Balrampur

11. Sushri Shalini-I Addl. Civil Judge (Junior Div.) Banda
12. Sushri Anujaya Krishna Civil Judge (Junior Div.) Barabanki
13.  Sushri Vidisha Bhushan Civil Judge (Junior Div.)(FTC) Bhadohi
14. Sushri Richa 

Kesharwani
Judicial Magistrate

Bhadohi

15. Sushri Suman Tiwari Addl. Chief Judicial Magistrate Bulandshahr
16. Smt. Neelam Dhaka Addl. District & Sessions Judge Bulandshahr
17. Smt.Sonali Poonia Addl. Chief Judicial Magistrate Baghpat
18. Sushri Kavita Nigam Addl. Principal Judge, Family 

Court
Bareilly

19. Sushri Shashiprabha 
Chaudhari

Civil Judge (Junior Div.)(FTC)
Basti

20. Sushri Shipra Singh Civil Judge (Junior Div.) Chanduali
21. Sushri Divya Chandra Civil Judge (Junior Div.)(FTC) Etawah
22. Smt. Richa Verma Secretary, DLSA Faizabad
23. Smt. Ekta Singh-I Addl. Principal Judge, Family 

Court
Faizabad

24. Smt. Nitya Pandey A.D.J. (FTC) Fatehpur
25. Smt. Mahima Jain Civil Judge (Junior Div.)(FTC) Gautam Buddha 

Nagar
26. Smt. Neha Rungta Addl. Civil Judge (S.D.)/ACJM Ghaziabad
27. Smt. Aditi Singh Addl. Civil Judge (Junior Div.) Ghaziabad
28. Smt. Sweta Chandra Addl. Chief Judicial Magistrate Gorakhpur
29. Smt. Apeksha Singh Addl. Chief Judicial Magistrate Hathras
30. Sushri Richa Awasthi  Civil Judge (Junior Div.)

(At Jalaun-Jalaun at Orai)
Jalaun

31. Sushri Arunanjali Singh Addl. Civil Judge (Junior Div.) Jhansi
32. Sushri Pragati 

Raghuwanshi
Addl. Civil Judge (Junior Div.)

Jyotibaphule Nagar 
(Amroha)

33. Smt. Sangeeta Secretary, DLSA Kanpur Dehat



List-“B”
40hrs MCPC Mediation training for Judicial Officers of U.P., 

at JTRI, UP, Lucknow.
Duration: 05.12.2022 to 09.12.2022

Sl. No. Name Designation Place of Posting

1. Sushri Jayati Chandra Civil Judge (Junior Div.)(FTC) Kanpur Dehat
2. Smt. Shubhi Gupta A.D.J. (FTC) Kanpur Nagar
3. Smt. Indu Nagar Addl. Civil Judge (Junior Div.) Kashi Ram Nagar
4. Smt. Sushil Kumari Chief Judicial Magistrate Kaushambi
5. Sushri Karishma Jaiswal Judicial Magistrate Kushinagar
6. Smt. Niharika Jaiswal Secretary, DLSA Lucknow
7.  Dr. (Smt.) Manu Kalia Addl. Principal Judge, Family 

Court
Maharajganj

8. Sushri Pragya Singh-III Secretary, DLSA Mirzapur
9. Sushri Priya Singh Addl. Civil Judge (Junior Div.) Mirzapur
10. Smt. Shubhi Agarwal Civil Judge (Junior Div.) Pilibhit
11. Sushri Nidhi Yadav-I Civil Judge (Senior Div.)

(At Kunda-Pratapgarh)
Pratapgarh

12. Sushri Charu Singh-II Addl. Civil Judge (Junior Div.) Pratapgarh
13. Sushri Huma Civil Judge (Junior Div.)(FTC) Saharanpur
14. Smt. Asma Sultana Addl. Civil Judge 

(Sr.Div.)/ACJM.
Shahjahanpur

15. Sushri Manisha Gupta Civil Judge (Junior Div.) Siddhartha Nagar
16. Smt. Ekta Verma Addl. District & Sessions Judge Sultanpur
17. Smt. Sudha Singh Civil Judge (Senior Div.) Unnao
18. Smt. Shikha Yadav Secretary, DLSA Varanasi
19. Sushri Nidhi Pandey Addl. Civil Judge (Junior Div.) Varanasi
20. Smt. Lovely Jaiswal Civil Judge (Senior Div.) Hapur
21.

Smt. Babita Pathak Civil Judge (Senior Div.) Sambhal at 
Chandausi

22. Sri. Mayank Tripathi-II  Civil Judge (Senior Div.) Sambhal at 
Chandausi

23. Bhagirath Verma Officer on Special Duty, U.P. 
State Legal Services Authority

Lucknow

24. Nishchal Shukla Deputy Secretary, U.P. State 
Legal Services Authority

Lucknow

25. Sri. Ajay Vikram Singh Judge, Spl Court, Anti Corr CBI
(W)

Lucknow

26. Sri. Anand Mishra Addl. Civil Judge 
(Sr.Div.)/ACJM.

Lucknow

27. Sri. Subodh Bharti Addl. District & Sessions Judge Etah
28. Sri. Mritunjay Srivastava Secretary, DLSA Shravasti
29. Sri. Umesh Chandra 

Pandey-II
Spl. Judge (E.C. Act) Barabanki

30. Sri.  Siddhartha Chaturvedi Civil Judge (Junior Div.) Haidergarh- Barabanki
31. Sri. Arvind Kumar Yadav-II Addl. District & Sessions Judge Bareilly
32. Sri. Umesh Yadav Secretary, DLSA Basti



List-“C”
40hrs MCPC Mediation training for Judicial Officers of U.P., 

at JTRI, UP, Lucknow.
Duration: 12.12.2022 to 16.12.2022

Sl. No. Name Designation Place of Posting

1. Sri. Sanjay Kumar Singh-II Spl. J. (SC/ST, Pev.of Atroci 
Act)

Auraiya

2. Sri. Premendra Kumar A.D.J. (POCSO) Agra
3. Sri. Abhishek Kumar 

Srivastava
A.D.J. (FTC) Ambedkar Nagar

4. Sri. Yatendra Pal Singh Civil Judge (Junior Div.) Badaun
5. Sri. Govind Mohan A.D.J. (POCSO) Ballia
6. Sri Bhagwan Das Gupta Secretary, DLSA, Banda Banda
7. Sri. Honey Goel Addl. District & Sessions Judge Bijnor
8. Dr. Vijay Kumar Spl. Judge (E.C. Act) Bijnor
9. Sri. Surjan Singh Spl. Judge (E.C. Act) Bahraich
10.  Sri Anupam Dixit Civil Judge (Senior Div.)(FTC) Bahraich
11. Sri Sanjay Kumar-V Chief Judicial Magistrate Chitrakoot
12. Sri  Prashant Maurya Civil Judge (Junior Div.) Mau-Chitrakoot
13. Sri. Shashwata Pandey Addl. District & Sessions Judge Deoria
14. Sri. Ajay Kumar-III Spl. Judge (E.C. Act) Deoria
15. Sri. Atul Addl. Civil Judge (Junior Div.) Deoria
16. Sri.Narendra Kumar-VI  Addl. Civil Judge 

(Sr.Div.)/ACJM.
Etawah

17. Sri Shivam Kumar Secretary, DLSA Farrukhabad
18. Sri Sumit Premi Civil Judge (Senior Div.) Farrukhabad
19. Sri Ravi Kant-II Addl. District & Sessions Judge Fatehpur
20. Sri  Yajuvendra Vikram Singh A.D.J. (FTC) Firozabad
21. Sri Ambareesh Tripathi Civil Judge (Senior Div.)(FTC) Firozabad
22. Sri Pradeep Kumar Kushwaha Addl. Civil Judge 

(Sr.Div.)/ACJM.
Gautam Buddha 
Nagar

23. Sri.  Abhishek Kumar-I  Addl. Civil Judge (Junior Div.) Mohammadabad-
Ghazipur

24. Sri. Sunil Gupta  Nyayadhikari, Gram 
Nyayalaya

Jakhanian-
Ghazipur

25. Sri Vishv Jeet Singh Secretary, DLSA Gonda
26. Sri Sushil Kumar Kharwar A.D.J. (FTC) Hamirpur
27. Sri. Sudesh Kumar Civil Judge (Senior Div.) Hamirpur
28. Sri. Kuldeep Singh-II Addl. Chief Judicial Magistrate Hardoi
29. Sri Atul Kumar Nayak Civil Judge (Junior Div.) Hardoi
30. Sri Pravin Kumar Yadav Addl. Civil Judge (Junior Div.) Jaunpur



List-“D”
40hrs MCPC Mediation training for Judicial Officers of U.P., 

at JTRI, UP, Lucknow.
Duration: 12.12.2022 to 16.12.2022

Sl. No. Name Designation Place of Posting

1. Sanjay Singh- I Member Secretary, UPSLSA Lucknow
2. Sri. Siddi Jai Prakash Nyayadhikari, Gram Nyayalaya Jyotibaphule 

Nagar  (Dhanaura-
Amroha)

3. Sri. Nand Kumar Chief Judicial Magistrate Kannauj
4. Sri Alok Yadav Addl. Civil Judge 

(Sr.Div.)/ACMM.
Kanpur Nagar

5. Sri. Sanjay Mishra Addl. District & Sessions Judge Kaushambi
6. Sri Manish Kumar Yadav Civil Judge (Junior Div.) Kushinagar at 

Padrauna
7. Sri. Abhisheka Singh-I Addl. Civil Judge (Junior Div.) Lakhimpur Kheri
8. Sri. Dharmender Singh Yadav Civil Judge (Junior Div.) Nighsan-

Lakhimpur
9. Sri Meraj Ahmed Chief Judicial Magistrate Lalitpur
10. Sri. Kamleshwar Pandey A.D.J. (FTC) Maharajganj
11. Sri.Aman Shukla Addl. Civil Judge (Junior Div.) Mahoba
12. Sri.Sumit Gupta-II Civil Judge (Junior Div.) Mahoba
13. Sri.Gaurav Prakash Secretary, DLSA Mainpuri
14. Sri.Rakesh Singh Chief Judicial Magistrate Mathura
15. Sri. Kunwar Mitresh Singh 

Kushwaha
Secretary, DLSA

Mau

16. Sri.Anand Prakash Singh Addl. Principal Judge, Family 
Court

Mau

17. Sri. Prahalad Singh-II Addl. District & Sessions Judge Meerut
18. Sri. Sachin Kumar Dixit Secretary, DLSA Moradabad
19. Sri. Anjani Kumar Singh A.D.J. (FTC) Muzaffarnagar
20. Sri. Abhinav Tiwari Addl. Chief Judicial Magistrate Pilibhit
21. Sri. Abhinav Jain Secretary, DLSA Raebareli
22. Sri. Ramesh Kushwaha Secretary, DLSA Rampur
23. Sri. Amit Kumar-III Civil Judge (Senior Div.) Saharanpur
24. Sri. Harikesh Kumar Civil Judge (Senior Div.) Sant Kabir Nagar
25. Alok Kumar Shukla Spl. Judge (E.C. Act) Shahjahanpur
26. Sri. Ram Mani Pathak Addl. Principal Judge, Family 

Court
Sitapur

27. Arun Kumar Pandey Judicial Magistrate Sonbhadra
28. Sri. Vijay Kumar Verma-II Civil Judge (SD)

(At Kairana-Shamli at Kairana)
Shamli

29. Santosh Kumar -II A.D.J, Sitapur (Attached to 
UPSLSA)

Lucknow

30. Sanjay Singh- II Deputy Secretary, UPSLSA Lucknow


